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IN THE HIGH COURT OF DELHI AT NEW DELHI
W.P.(C) 7652/2026

COMPTROLLER AND AUDITOR

GENERAL OF INDIA & ORS. ... Petitioners
Through: Dr. S.S. Hooda, Ms. Rashmi
Rawat and Mr. Manpreet Singh, Advs.

VErSus

SMT OSSI CHAUHAN ... Respondent
Through:  Mr. V.S.R. Krishna, Adv.

CORAM:

HON'BLE MR. JUSTICE C. HARI SHANKAR

HON'BLE MR. JUSTICE OM PRAKASH SHUKLA

ORDER (ORAL)
26.05.2026

C. HARI SHANKAR., J.

CAV 267/2026

1.

As the respondent has entered appearance, the caveat stands

discharge.

CM APPL.. 37184/2026

2.

3.
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Exemption allowed, subject to all just exceptions.

The application stands disposed of.
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W.P.(C) 7652/2026 & CM APPL.. 37183/2026

4. This writ petition assails an interim order dated 3 February 2026
passed by the Central Administrative Tribunal' in MA 236/2026 in
OA 4518/2025, whereby the petitioner’s prayer for vacation of the

earlier stay granted in favour of the respondent has been dismissed.

5. The order directs the OA to be listed on 18 March 2026 when,
apparently, it could not be taken up. We are informed that the OA is
next listed on 29 May 2026.

6. With consent of parties, we dispose of this writ petition with a
request to the Tribunal to either take up the OA itself for final hearing
on 29 May 2026 or as soon thereafter as may be possible, preferably,
within six weeks from the said date and to pass orders on the OA

thereafter as expeditiously as possible.

7. The writ petition is disposed of.

S. Dasti.

C. HARI SHANKAR, J

OM PRAKASH SHUKLA, J
MAY 26, 2026/ArR
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